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comes available. There is no shortage of 
medicines in the dispensary; but if some 
medicine is not available at a particular 
point of time. then the same can be pres­
cribed by the Specialist for direct purch~sc 
from the Super Bazar. 

Development of Buckingham CaDal 

7734. SHRI BEZHWADA PAPI 
R Li) JY: Will the Minister of SHIPP­
ING AND TRANSPORT be pleased to 
state : 

(3) whether there is heavy growth of 
traffic on National Highway No.5 particu­
(ar)y in the Vijayawada-Madras Sector; 

(b) jf so, whether it is a fact that the 
250 rr.iles )o;-Ig Buckingham C~~nal, built 
in the 19th Century and which has now 
silted up needs mrlrginal widening so that 
it can easily be utilised for introduction 
of fast movirg hydrofoil boats for LAking 
freight and p:lssengers in thi~ sector, at 
very low and economic prices; and 

(c) if so, wh .. t steps Government pro· 
pose to take in th is regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
(a) Yes. There has been <;tthstantial 
growth of traffic in the Madras- Vij.ly.lwada 
section of National Highway No.5. 

(b) and (c). This Canal, even after 
marginal widening. m<lY n('t be Sl it._) hIe 
for fast moving hydrofoil bouts for taking 
freight and passengers, as the water depth 
in the canal will not be sufficient for 
operating such boats. The economics of 
operation of hydrofoil boats are yet to be 
established in India. 

However, scheme for development of 
Buckingham Canal from Ennore to Bcdda­
r,anjam Lock for operation of nwcha.)iscd 
vessels, has b<.en proposed for incJusiorl 
in the Seventh Five Yc<~r Plnn. The 
Seventh Five-Year Plan is, however, yet to 
be finalised. 

Construction of Over-Bridge at Kavadi 
(Nellore District) 

2735. SHRI BEZHWADA PAPI 
REDDY: Will the Minister of RAIL­
WAYS be pleased to state : 

(a) whether there has been a persistent 
demand for years for construction of an 
over bridge at KHvadi (Nellorc District) 
in Andhra Pradesh ; 

(b) if so, rC~l!'>ons for delay ,md propo· 
sal f('r meeting th·s long pending genuine 
need; 

(c) whdher it is a fd,Cl that the Kavadi 
Municipality have also ()ff~rcd to bear its 
portion of the cost; and 

(d) whether Government have plans 
to take lip the project to help development 
of the area ~md its sodo-~conomic needs 
and if so, the del.dls thereof? 

THE MINISTER OF STATE IN THE 
MJNISTRY OF RAILWAYS (SHRI 
MADHAV RAO SCINDJA) : (a) Yes, Sir. 

(b) to (d). As per extant rules, the 
work llf road 0\1 r hrldg( s in replacement 
of busy level lrn"sirgs arc sanctioned 
joh tly by r.1ilway :.ml the State Govern­
ment on (.ost sharing basi~. lhe proposal 
f(lr ro,'d over t ridge ~lt Knv.tdi is under 
the consid ... ratio i of Railways and Slate 
Government who are wiJJing to bear their 
share of cost. DlJ~ to constraint of rc­
sourci. s amI Ll HI mbl.l of Wl,J·J..~ of road 
over/under bridges already in progress in 
Andhra Pradesh State, it has not been 
possible to indudc thb work in Railways 
Works Progrd01me so far. This proposal 
will be considered for inclusion in Railways 
future Works Programme alongwith other 
sllch works, subject to a vaila bility of 
funds. 

Withdr.,,'al of wagon a lJotment facility 
at Rcpcllc Station 

2736. SI-JRI C. SAMBU: WilJ the 
Minister of RAILWA YS be ph:.tscd to state: 

(ll) whether South Central Railway 
Auth( rities had withdr.1wn the wagon 
,~lIotment facility '-It Repclle Railway 
Stdtioll in (iuntur District of Andhra 
Pradesh h,tht'rto catering to the export 
needs of fishermen of Nil~lmpatnam and 
udjoining coastal area; and 

(b) if so, the steps taken to re-start 
the wagon facility at Repelle Railway 
Station immediately? 
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TH.E MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) and 
(b). There is no traffic in goods offered by 
fisheries industries. As the other traffic 
offering at Repalle Station also has been 
mc. gre, it has not been po4lsible to orga­
nise rl.gula r goods train services on the 
hran<"h line to Repalle Station. Facility 
for loading piecemeal wagons from this 
station was, therefore, discontinued. 
However, whenever, there is a demand 
for I041ding full tr~in loads from this 
station, sptcial arrangements are being 
made to clear the traffic. There has bten 
no change in the process of materialisation 
of traffi(.; at this station since withdrawal 
of faciHties of registration of wagon load. 
There is, therefore, no proposal to resume 
this facility. 

Impro,ement of Harkhua GopalganJ 
Railway StatioD 

2737. SHRI KALI PRASAD PANDEY: 
Will the Minister of RA IL WAYS be plea­
sed to state: 

(a) whether it is a fact that condition 
of Harkhua Gopalganj Railway Station is 
in a a very bad condition ; 

(b) whether, keeping in view that there 
are several industries and sugar mills opera­
ting in Gopalganj district, there is any pro­
posal to improve the condition of Harkhua 
Gopalganj Railway Station and provide 
necessary amenities there ; and 

(c) if so, the details thereof? 

THE MJNISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA) : (a) No, Sir. 

(b) Yes, Sir. 

(c) Proposals include extension of waiting 
h:1ll. provision of a retiring room, booking 
office, SQT godowll, partel office-cum­
godown, and lxtension of Station Master's 
Office. 

Decision re : Orissa's Irrlgatioa 
and Power Projects 

2738. SHRI ANANTA PRASAD 
SETHI: Will the Minister of IRRIGA .. 
TION AND POWER be pleased to s~ato: 

(a) what are the details re&a{diug the 
various irris,~tion and power projects 
forwarded by the Orissa Government which 
are pending de-cis ion with the Union 
Government ; and 

(b) the time by which Union Govern .. 
ment are likely to clear those projects? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA­
NAND): (a). The major and three 
medium irrigation projects of the Govern .. 
ment of Orissa have been considered 
acceptable by the Technh.:al Advisory 
Committee of the Planning Commissiorr 
with certain observations to be complied 
with by the St4!tc authorities. One major 
and two medium schemes arc under 
consideration of the Technical Advisory 
Committee. Six major and nine medium 
schemes nre being appraised in the Central 
Water Commission (CWC) in consult~ltion 
with the project authorities. 

As regards power projects, one hydro 
scheme has been techno-economically 
cleared by the Central Electricity Authority 
(CEA) and has been forwarded to the 
Planning Commission for their approval. 
One thermal scheme (lb. T.P.S.) and one 
hydro scheme (Hirakud Stage III) are 
under examination in the CEA. The 
revised project report of the Bhimkund 
multipurpose scheme is awaited from the 
State Government. 

(b) Techno-economic clearance is given 
to projects when the State authorities have 
complied with the comments of the ewe 
and the CEA. 

Filling up of vacant posts of Draftsmen, 
Estimators and Tracers 

2739. SHRI GADADHAR SAHA: 
Will the Minister of RAILWAYS be plea­
sed to st[lte : 

(a) the number of posts of Draftsmen, 
Estimators and Tracers are lying vacant 
in Civil engineering Dc;partment in South 
Eastern Railway, division .. wise and head­
quarters also; 

(b) the steps taken by the Railway 
Administration to au up theH posts ; 




